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EDITOR NOTE
Dear Readers,
As the process of unlock has begun in the country for COVID-19, the Food Safety regulator is working to ensure safety
and hygiene protocols in the food supply chain as well as promote awareness about the right eating practices among
the consumers. We are focusing on bringing various new regulations under the legislative framework to enable us work
better across dimensions. FSSAI has recently proposed amendments in the Food Safety and Standards (Packaging and
Labelling) Regulations, whereby, food service establishments having a central license or outlets at 10 or more locations
will be required to display the “calorific value in kcal per serving and serving size” of food items along with
information relating to allergens, on menu cards, booklets or boards. This will benefit consumers in making well
informed choices about what they eat and feed their children when dining out.
Recently, a Pan-India quality surveillance of Edible Oil (both for the branded and unbranded oil samples) was
conducted to intensify crackdown against the sale of adulterated Edible Oil. This nation-wide survey, carried out for
the first time with ~4700 samples covering a total of 16 varieties of edible oil including mustard, coconut, palm, olive
and blended oil. The samples will be tested through the State Food Testing Laboratories or FSSAI notified food testing
labs (including private NABL accredited) and the results will help in identification of the key hot spots for adulteration
of edible oils in different parts of the country and will strengthen efforts at the States/UT level in devising targeted
enforcement drives in the coming months.
Adding another milestone to our efforts in scaling-up the Eat Right India movement, I am delighted to announce that
FSSAI has been selected as one of the ten global organizations for the award by Rockefeller Foundation, in partnership
with SecondMuse, and OpenIDEO for the ‘Eat Right India’ movement. The award recognizes organisations that have
developed an inspiring vision of the regenerative and nourishing food system that they aspire to create by the year
2050. This is a strong recognition of FSSAI’s holistic and path breaking approach towards food safety and nutrition
A resource book called the ‘Eat Right Handbook’ has been designed as a useful reference guide for the States/UTs to
adopt and scale-up various Eat Right India initiatives in their respective jurisdictions. This book covers scope,
implementation process and success stories under each of the Eat Right India initiatives and can be used a ready guide
to understand the impact of various projects. The handbook along with the new Eat Right India website
(eatrightindia.gov.in) was recently released during an online orientation workshop conducted by FSSAI regarding the
Eat Right Challenge, presided by the Hon’ble Union Minister of Health & Family Welfare. Officials of the 197
cities/districts participated in the workshop. Subsequently, four webinars have been conducted with the officials of
Northern, Southern, Western and Eastern regions’ cities/districts to implement Eat Right Challenge.
As part of the ongoing collaboration with MyGov platform, FSSAI has developed short videos with celebrity
endorsements on tips and precautions to be taken during the corona times for mass awareness. Further, a set of videos
have been created on simple tips to check adulteration in food for wide dissemination in the interest of public. I urge
everyone to visit our website and social media for wider dissemination of these messages in the interest of your
people, colleagues, families and society at large so that everyone is benefitted.
On behalf of FSSAI, I thank you, our patrons and supporters. Please do go through this issue to know more about our
key activities and keep sharing your valuable suggestions.
Hope you enjoy reading this issue!
Warmly,
Inoshi Sharma, Director SBCD
Food Safety & Standards Authority of India
directorfssai@gmail.com
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I. Core Regulatory Functions
I.1 Science & Standards:
Highlights of FSSAI’s new regulations or amendments:
Final Notifications
i.

ii.

iii.

iv.

v.

vi.

Gazette Notification on Food Safety and Standards (Packaging and Labelling) first
amendment Regulations, 2020 relating to Display of Information in food service
establishment (Notified on 21.08.2020)
Food Safety and Standards (Contaminants, Toxins and Residues) First Amendment
Regulation related to limit of Metal Contaminant, Aflatoxin and Mycotoxin (Notified on
07.08.2020)
Food Safety and Standards (Food Products Standards and Food Additives) Third
Amendment Regulations, 2020 relating to standards of Rice, Chia Seeds, Gari (Cassava
product), Edible Cassava Flour, Roasted Bengal Gram Flour -Chana Sattu, Ragi Flour,
Almond Kernels, Coconut Milk Powder (Non Dairy), Mixed Masala Powder, Spice
Oleoresins, Tejpat, Star Anise and Phytostanol.
Food Safety and Standards (Food Products Standards and Food Additives) Second
Amendment Regulations, 2020 relating to Wheat Bran, Non-Fermented Soybean
Products.
Food Safety and Standards (Food Products Standards and Food Additives) Fourth
Amendment Regulations, 2020 relating to Canned or Retort Pouch Meat Products,
Comminuted or Restructured Meat Products, Cured or Pickled and Cooked or Smoked
Meat Products, or both, Dried or Dehydrated Meat Products, Cooked or Semi-Cooked
Meat Products, Fresh or Chilled or Frozen Rabbit meat, Marinated Meat Products,
Fermented Meat Products.
Food Safety and Standards (Food Products Standards and Food Additives) Fifth
Amendment Regulations, 2020 prescribing standards for frozen beans, frozen
cauliflower, frozen peas and frozen spinach.
Details are available at:
https://www.fssai.gov.in/notifications.php?notification=gazette-notification

I.2 Quality Assurance
Strengthening of Food Testing System in the Country:
(i) An amount of Rs. 40,23,500/- has been sanctioned to National Research Centre – Meat,
Hyderabad for procurement of major laboratory equipment under the Central Sector
Scheme for up gradation of Referral food lab.
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(ii) A total of 27 online training programs have been organized in which all the laboratory
personnel of State/UTs and FSSAI Notified laboratories, Food Business Operators,
Consumers, etc., were allowed to participate. 4,061 participants attended these online
training programs.
I.3 Compliance & Enforcement:
Directions and Orders:
1. Direction regarding re-operationalization of Food Safety and Standards (Food
Products Standards and Food Additives) amendment Regulations, 2020 with respect to
the requirements for animal feed
In a direction issued on 17th August 2020, FSSAI directed to re-operationalize the standards
specified in BIS and DAHD to address the safety issue identified in the recent quality and safety
survey of commodities like milk etc. The draft regulations are in the process of being notified
and the process of draft notification, consideration of comments, if any and the finalization of
draft regulation with respect to the requirements for animal feed are likely to take some time.
More details are available at:
https://www.fssai.gov.in/upload/advisories/2020/08/5f3b7f3cb97cdDirection_ReOperation
alization_FSS_Licensing_Registration_18_08_2020.pdf
2. Labeling Provisions for Health Supplements, Nutraceuticals, Foods for Special Dietary
Use, Foods for Special Medical Purpose, Functional Foods and Novel Foods)
In a letter issued dated 11th August 2020, FSSAI directed all Food Safety Commissioners of
State and UTs to ensure the strict compliance of the labeling of the products covered under FSS
(Food or Health Supplements, Nutraceuticals, Foods for Special Dietary Use, Foods for Special
Medical Purpose, Functional Foods and Novel Foods) Regulations, 2016 with the standards
specified under General labeling requirements under the FSS (Packaging and Labeling)
Regulations, 2011. The label, accompanying leaflet or other labeling and advertisement of each
type of article of food shall also provide sufficient information on the nature and purpose of the
article of food and detailed instructions and precautions for its use, and the format of
information given shall be appropriate for the intended consumer. Besides these, other
labeling provisions for specific product categories have also been provided in these
regulations.
More details are available at:
https://www.fssai.gov.in/upload/advisories/2020/08/5f3267e31a228Letter_FSS_Health_Sup
plements_11_08_2020.pdf
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3. Limit of Naturally Occurring Formaldehyde in Fresh Water and Marine Fish:
Since the finalization of draft regulation with respect to the limit of naturally occurring
formaldehyde in fresh water and marine fish including hygiene practices has been taking some
more time FSSAI directed to re-operationalize the provisions of Food Safety and Standards
(Licensing and Registration of Food Businesses) Amendment Regulations, 2020 and Food
Safety and Standards (Food Products and Food Additives) Amendment Regulations, 2020
relating to limit of naturally occurring formaldehyde in fresh water and marine fish to ensure
the public health and fair practices in this regard.
4. Directions under section 16 (5) regarding operationalisation of Food Safety and
Standards (Licensing and Registration of Food Business) Amendment Regulations, 2020.
In a direction issued by FSSAI dated 19 th August 2020, it was stated that since draft
regulations are in the process of being notified and the process of draft notification,
consideration of comments, if any, that may be received thereon and the finalization of these
regulations are likely to take some more time. Meanwhile, it has been decided to reoperationalise the Food Safety and Standards (Licensing and Registration of Food Business)
Amendment Regulations, 2020. These regulations contain amendments in respect of the
following Sections:
i.
ii.

Section-I: Licensing and Registration of E-Commerce food business
operator.
Section-II: Documents to be enclosed for new application for license to
State/Central Licensing Authority for restaurant.

iii.

Section-III: Conditions of license for restaurant.

iv.

Section-IV: Part-II of Schedule 4 relating to general requirements on Hygienic and
sanitary practices to be followed by all food business operators applying for license.

v.
vi.

Section-V: Part IV of Schedule 4 relating to establishing a small
slaughter house.
Section-VI:
Part V of Schedule 4 relating to good hygienic and
manufacturing practices to be followed by licensed food business
operators engaged in catering or food service operations.

More details are available at:
https://www.fssai.gov.in/upload/advisories/2020/08/5f3e073747828Direction_Opera
tionalization_FSS_Licensing_Registration_19_08_2020.pdf
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5. Adulteration of edible oil with DAG / Synthetic Oil
A letter was issued by FSSAI dated 19th August 2020 to the Commissioners of Food Safety
across States/UTs, thereby, suggesting them to strictly monitor the production process of all
the vegetable oil refineries and blending units through surveillance. Further, it was also
suggested to sensitize Food Safety Officers towards the provisions of Section 38 (9) of FSS Act
2006 regrading “Powers of Food Safety officer” and accordingly exercise such powers, if any
DAG/ Synthetic Oil is found in any oil mill in their respective jurisdictions.
More details are available at:
https://www.fssai.gov.in/upload/advisories/2020/08/5f3d077b5bafdLetter_Edible_Oil_19_0
8_2020.pdf
6. Standard list of documents for FSSAI License
A letter was issued by FSSAI dated 31st August 2020 to the Commissioners of Food Safety
across States/UTs, thereby, requesting them to direct Designated Officers/ Food Safety Officers
to refrain from insisting on submission of additional documents beyond the list issued by
FSSAI. The unnecessary insistence on submission of same by Licensing/ Registering Authority
may attract strict action against them. In case of pre-requisite condition of additional
document requirement by a local body or a State/UT, the same shall be communicated to
public through a public order issued by Competent Authority or Commissioner of Food Safety
of concerned State/UT. The details regarding Kind of Business wise documents are uploaded
on the homepage of FLRS/FoSCoS and shall be followed uniformly.
More details are available at:
https://www.fssai.gov.in/upload/advisories/2020/09/5f4dd5aa5c3f7Letter_Standardized_Do
cument_License_31_08_2020.pdf
7. Drive against Adulteration in the Edible Oil
FSSAI for the first time conducted a nationwide quality survey of Edible Oil (both for the
branded and unbranded oil samples) across the country between 25th to 27th August 2020 to
intensify crackdown against the sale of adulterated edible oil. FSSAI in this regard had shared
the detailed guidelines and SOPs for conducting the survey as well as procedure of sample
collection with the Commissioners of Food Safety in all States/ UTs.
Key highlights of Pan-India surveillance:
➢ carried out ~ 4700 samples
➢ covering a total of 16 varieties of edible oil including mustard, coconut, palm, olive and
blended oil.
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➢ Various hilly as well as difficult terrains including Ladakh, Arunachal Pradesh, Daman &
Diu as well as Andaman (UT) have been strategically included to be a part of this exercise
so as to represent a holistic distribution of the sample size across the country.
➢ The samples have been drawn from hypermarkets/ supermarkets as well as retail and
grocery stores and include national and local brands.
➢ The survey has been conducted by the State Food Safety department officials. At least 50
samples were collected from the metro cities - Delhi, Mumbai, Bengaluru, Chennai and
Kolkata and 6-8 samples each in cities and districts, other than the metros.
➢ A comprehensive strategy for testing of these samples through the State Food Testing
Laboratories or FSSAI notified food testing labs (including private NABL accredited) to
analyze various parameters including Fatty Acid composition as well as adulteration of
any other oils or harmful or extraneous substance/ chemical has been developed.
The test results are expected in a month’s time. The final survey results will help in
identification of the key hot spots for adulteration of edible oils in different parts of the
country and will strengthen efforts at the States/UT level in devising targeted enforcement
drives in the coming months.
More details are available at:
https://www.fssai.gov.in/upload/press_release/2020/08/5f4904cb324b6Press_Release_Adul
teration_Edible_Oil_28_08_2020.pdf

I.4 Trade and International Cooperation:
Requirement of Non-GM cum GM free certificate
accompanied with imported food consignment
To ensure that only Non GM food crops are imported into
India, FSSAI, on 21 s t August 2020, has issued an
order stating that following imported food
consignments shall accompany with a Non-GM origin
cum GM free certificate issued by Competent National
Authority of the exporting country. The same will be
effective from 1st January, 2021.
More details are available at :
https://www.fssai.gov.in/upload/advisories/2020/08/5f3fb6de8a4f1Order_GM_Food_21_
08_2020.pdf
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II. Transforming Food Environment
II.1 Training & Capacity Building
II.1.1 FoSTaC Trainings
➢ FSSAI has trained 11,479 food handlers on Covid -19 Guidelines in the month of
August,2020.
➢ 119 trainings have been conducted for Food Safety Supervisor under FoSTaC
programme.
➢ A budget of 1.5cr has been approved to conduct a Special Drive of training for
Anganwadi workers, Mid-Day Meal workers, food handlers of Government Canteen
and place of worship.

II.1.2. FSSAI-CHIFSS-CSIR-IITR Workshop on “Basics of Risk Assessment of Food Additives”
on 18th and 19th August 2020
Capability Harnessing Initiatives on Food Safety Sciences (CHIFSS) in partnership with
Food Safety and Standards Authority of India (FSSAI) and Indian Institute of Toxicology
Research (CSIR-IITR) organized the first 2 days’ workshop for MSMEs on 18-19th August
2020 digitally on “Basics of Risk Assessment of Food Additives” for Food Processing
Industry (MSMEs). Faculty members for this workshop comprised Dr Sudershan Rao
Vemula, Dy Director(retd), National Institute of Nutrition, India, Dr Jasvir Singh, Scientific
and Government Affairs Leader - South Asia, Dupont Nutrition & Health, Dr Kausar
Mahmood Ansari, Principal Scientist at CSIR-IITR, Dr Sandeep Kumar Sharma, Senior
Scientist, CSIR-IITR. Participants from Small and Medium scale food industry like Halwai,
Ice creams and others joined the workshop. The feedback for the program has been
excellent in terms of its application in the industry.
CHIFSS 4th Anniversary Stakeholder e-Forum on “Building Resilient Food Systems for the
Future” held on 26th August 2020 on WebEx (Digital Platform)
As an endeavour to promote latest advances in food safety and
food security, CHIFSS in partnership with FSSAI and
International Commission on Microbiological Specifications for
Foods (ICMSF) organised its 7th Stakeholder e-Forum on
“Building Resilient Food Systems for the Future” on the
occasion of its 4th Anniversary, 26th August’ 2020.
Distinguished speakers and domain experts like Ms. Rita
Teaotia, Chairperson, FSSAI, Prof. Martin Cole, President,
deliberated on the importance and methodologies of building
resilient food systems for the future.

Ms Rita Teaotia, Chairperson, FSSAI
delivering the key note address
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The Forum included an interactive and insightful panel
discussion on “Integrated Risk-based Approaches for Food
Safety” chaired and moderated by Former Chairperson
Codex Alimentarius Commission Mr S. Dave, with domain
experts like Dr Marcus Lipp -FAO , Dr G. Gongol-WHO , Dr B.
Marthi , Chairman SAC, CHIFSS, the e-forum was virtually
attended by Mr Arun Singal, CEO FSSAI, eminent scientists,
Senior government officials and professionals from
academia and Industry along with students from related
fields.

Glimpses of Stakeholder e-Forum on
“Building Resilient Food Systems for the
Future” on CHIFSS 4th Anniversary, 26th
August’ 2020.

II.2 Third Party Audits & Hygiene Ratings
Campuses awarded with Eat Right Campus Certification
1.
2.
3.
4.

Wipro Ltd., Bangalore with 4-star rating
IIT Gandhinagar, Gujarat, with 5-star rating
Jaypee University, with 5-star rating
Torrent Power Limited, with 5-star rating

III. Mass Mobilization
III.1 Events/ Workshops/ Webinars
Orientation Workshop on the Eat Right Challenge
Dr Harsh Vardhan, Union Minister of
Health and Family Welfare and
Shri Ashwini Kumar Choubey, Minister of
State for Health & Family Welfare
presided over an online orientation
workshop organised by the Food Safety
and Standards Authority of India (FSSAI)
on 19th August 2020.
Ms Rita Teaotia, Chairperson, FSSAI, Shri
Arun Singhal, CEO, FSSAI, Food Safety
Commissioners and district officials such
as District Magistrates and Designated
Officers of the cities were also digitally
present at the occasion.
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Highlights of the workshop:
Dr Harsh Vardhan :
Highlighting the role of healthy food and nutrition in combating morbidity, Dr Harsh
Vardhan stated that diet helps in building one's resilience and immunity towards various
kinds of diseases. He further emphasised that 61.8% deaths from non-communicable
diseases like diabetes, hypertension, cardiovascular complications etc., are directly or
indirectly related to a faulty diet. Even communicable diseases like tuberculosis
disproportionately affect people who are undernourished. People of the same household
have been showing different responses to COVID based on their immunity acquired
through nutrition. He further added that "Food is not only about hunger or taste but about
health and nourishment. The workshop is unique in that it brings big restaurant chefs to
roadside eatery owners under the same umbrella to achieve a single goal. Eat Right India
movement will sharpen our focus towards prioritising food, nutrition and awareness about
our eating and dietary habits to prevent and address these challenges, he added. This will also
bring into sharper focus the problem of food wastage and disposal of food”.
Shri Ashwini Kumar Choubey :
Shri Ashwini Kumar Choubey, Hon’ble Minister of State for Health & family Welfare
highlighted the role of age-old wisdom and traditional Ayurveda in guiding people to right
eating practices by categorizing food based on the effect they had on the body." Quoting
from the Bhagwadgita and the Upnishads, he emphasized upon the role of traditional
eating habits and plant-based food. He asserted that the amalgamation of healthy eating
habits and active physical activity will lead to a better and healthy India.
Launches during the event:
➢ FSSAI's 'Eat Right India' Handbook : A useful reference guide for officials to adopt
and scale-up Eat Right India (ERI) initiatives in their respective jurisdictions
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➢ The website eatrightindia.gov.in to help various stakeholders scale-up 'Eat Right
India' initiatives across the country.

Webinars for sensitizing Designated Officers from cities/districts on Eat Right Challenge
Four webinars on the Eat Right Challenge were conducted to solve the queries related to
Eat Right Challenge at Northern, Western, Eastern and Southern regions, cities and
districts. All queries in this connection were addressed virtually.

Rockefeller Foundation’s recognition takes India’s Eat Right India to the Global stage
Eat Right Initiative, by FSSAI has been
recognized among the top-ten for the
Food System Vision Prize by the US-based
Rockefeller Foundation. Over 100 globally
distinguished judges and the Rockefeller
Foundation
team
found
FSSAI’s
FoodVision2050 very inspiring.

III.2 Awareness campaigns uploaded in month of August, 2020
Public awareness material on eating right during COVID, as well as other informational
campaigns (in both Hindi and English languages) are being disseminated through various
social media platforms on regular basis
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Awareness videos with Celebrity Endorsements

Boosting Immunity by Traditional Food during COVID-19: Build immunity by eating
healthy and safe to fight against Covid-19! Watch renowned Marathi actress Varsha
Usgaonker share tips on eating immunity boosting Indian food products for FSSAI and
MyGov's Expert Speak series. Watch here: https://bit.ly/3hXKMsb
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Awareness videos (detecting adulteration)

Is your fish of good quality

15

Detecting Detergent Adulteration in Milk
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IV. Convergence & Partnerships
CSIR signed MoU with FSSAI
Dr Harsh Vardhan, Union Minister for Health and Family Welfare and Sh. Ashwini K.
Choubey Minister of State (HFW), presided the signing of MoU between Food Safety and
Standards Authority of India (FSSAI) and Council of Scientific & Industrial Research (CSIR)
on 7.8.2020. The MOU aims towards collaborative research and information dissemination
in the area of food and nutrition.
Speaking on the MoU signed between FSSAI and CSIR, Dr. Harsh Vardhan said “The MoU is
a very significant step that will create a brighter future for India seeking collaborative
research and information dissemination in the area of food & nutrition, and food and
consumer safety solutions in India. The collaboration between these two premier
institutions of India will contribute in fulfilling the vision of New Food System 2050.”
Details are available at:
https://fssai.gov.in/upload/uploadfiles/files/MoU_CSIR_FSSAI_CEO_Interview_NufFo
ods_Spectrum_01_09_2020.pdf
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Interview

“TRANS FATS IS A VERY CRITICAL PROBLEM FOR
SOCIETY”
By Team POSHAN| New Delhi | Aug 26, 2020

Interview of Shri Arun Singhal, CEO FSSAI with Outlook India on Trans-fat
Regulations 24.8.2020

In an exclusive interview, FSSAI CEO Arun Singhal explains how the government plans to
cap trans fats at 2 per cent a year before the WHO deadline.
Arun Singhal, who took over as Chief Executive Officer of the Food Safety and Standards
Authority of India, country’s India’s apex food regulator in June, does not let the weight of
his office show.
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An MTech from IIT Kanpur and an IAS officer of the 1987 batch, Singhal was special
secretary, department of health and family welfare, before he was appointed the head of
the body tasked with setting up standards for the food industry and regulate the
manufacturing, storage, distribution, sale, and import of foods.
It is thus also responsible for ensuring that the government’s pledge to cap trans fatty acids
in foods and oils at 2 per cent a year before the WHO deadline of 2023 to remove it from
the global food chain, is upheld.
“This is a very important problem facing the society today," a relaxed and smiling Singhal
told Outlook in an exclusive interview. "Reduction of trans fats is an absolute must and the
entire world is struggling with this issue. WHO has resolved that we will bring it down to 2
per cent by the year 2023.”
“Now you see there are three aspects to reducing trans fats consumption- one is to provide
information to the public unless they know what they are consuming they can’t make any
informed choices. The second is the regulatory aspect and the third of course is to engage
with all these stakeholders and to ensure that trans fat free or low trans fat products
become available to people because unless they have the choices they can’t really reduce
their consumption of trans fats,” he explained.
“So, as far as information is concerned we already have rules in our country that every
packet of food has to display the level of trans fats. It is transparently displayed nowadays
but the regulation is the critical aspect before we make progress. On the regulatory front,
right now we have a stipulation that no oils will contain more than 5 per cent trans fat that
is the existing position. In addition to this, we have a Trans fat free logo which is given to
products which have very low trans fat,” he said.
“One important aspect is to help school children, youngsters to avoid having Trans fat
because if they start young then they can continue their habits later on. With that in mind,
now we have come out with a new regulation. It is being notified very shortly which says
that high fat, salt and sugar products which are commonly referred to as junk food will not
be sold and will not be marketed/advertised in campuses of schools and in areas within 50
meters of the school gate. So, this is one regulation which is going to ensure that healthy
food/nutritious food is made available in school canteens and the children start having
healthy food at a very young age.”.
What about reducing the trans fats content in foods and oils?
“As I said, it is 5 per cent at present. Now I’m very happy, yesterday we had a presentation
before the honorable Health Minister and he has kindly given his approval to a new
20

regulation, which stipulates that by 2022, we will have 2 per cent trans fat only in all oils
and vegetable fats. It is to be done in a phased manner. By 1st of January 2021, it will be
reduced to 3 per cent. And by 2022, it will come down to 2 per cent. This is in keeping with
our commitment that when India celebrates 75 years of freedom, we would like to have
less than 2 per cent trans fat,” he said.
“Apart from that we are also coming out with a draft regulation, which says that in all
processed food the amount of trans fat should not be more than 2 per cent of the fat
content in processed food. This also would be published shortly and it may take some time
to get finalized, may take 5-6 months.”
However, he said, “This is the regulatory aspect, but regulations alone don’t really win the
war. Ultimately we have to engage with all the stakeholders. So, when we say information is
mandatory and the regulation says that trans fat free product or low trans fat products
have to be made available, the question is, how do they actually become available? There
the crux of the matter lies, so in the next phase, as soon as we have this regulation, we will
go for very intense engagement with all these stakeholders,” he explained.
“There are multinational companies which have reduced trans fat in their products
worldwide and there are Indian companies which have the potential of reducing trans fat.
So, what is required is to engage with all of them, make expert advice and scientific advice
available to them, make them share their own experiences with each other and ultimately
ensure that low trans fat products become available to the customer. The consumer should
have a choice and then he can choose to go for low trans fat but if we have a regulation, if
we make information available but products do not become available in the market, then it
is a wasted effort. So, that is the most critical aspect which we have to focus on now that the
regulation is in place, and we’ll focus on that now,” he concluded.
Key points addressed:
➢ "Reduction of trans fats is an absolute must and the entire world is struggling with this
issue. WHO has resolved that we will bring it down to 2 per cent by the year 2023.”
➢ there are three aspects to reducing trans fats consumption- one is to provide
information to the public unless they know what they are consuming they can’t make
any informed choices. The second is the regulatory aspect and the third of course is to
engage with all these stakeholders and to ensure that trans fat free or low trans fat
products become available to people because unless they have the choices they can’t
really reduce their consumption of trans fats,”
➢ “as far as information is concerned, we already have rules in our country that every
packet of food has to display the level of trans fats. It is transparently displayed
nowadays but the regulation is the critical aspect before we make progress. On the
21

regulatory front, right now we have a stipulation that no oils will contain more than 5
per cent trans fat that is the existing position. In addition to this, we have a Trans fat
free logo which is given to products which have very low trans fat,”
➢ One important aspect is to help school children, youngsters to avoid having Trans fat
because if they start young then they can continue their habits later on. With that in
mind, now we have come out with a new regulation. It is being notified very shortly
which says that high fat, salt and sugar products which are commonly referred to as
junk food will not be sold and will not be marketed/advertised in campuses of schools
and in areas within 50 meters of the school gate. So, this is one regulation which is
going to ensure that healthy food/nutritious food is made available in school canteens
and the children start having healthy food at a very young age.”.
➢ “Currently, the limit of trans fat is 5 per cent. But soon approval to a new regulation,
which stipulates that by 2022, we will have 2 per cent trans fat only in all oils and
vegetable fats. It is to be done in a phased manner. By 1st of January 2021, it will be
reduced to 3 per cent. And by 2022, it will come down to 2 per cent. This is in keeping
with our commitment that when India celebrates 75 years of freedom, we would like to
have less than 2 per cent trans fat,”
➢ “Apart from that FSSAI is also coming out with a draft regulation, which says that in
all processed food the amount of trans fat should not be more than 2 per cent of the fat
content in processed food. This also would be published shortly and it may take some
time to get finalized, may take 5-6 months.”
➢ “This is the regulatory aspect, but regulations alone don’t really win the war.
Ultimately we have to engage with all the stakeholders. So, when we say information is
mandatory and the regulation says that trans fat free product or low trans fat
products have to be made available, the question is, how do they actually become
available? There the crux of the matter lies, so in the next phase, as soon as we have
this regulation, we will go for veryintense engagement with all these stakeholders,”
➢ “There are multinational companies which have reduced trans fat in their products
worldwide and there are Indian companies which have the potential of reducing trans
fat. So, what is required is to engage with all of them, make expert advice and scientific
advice available to them, make them share their own experiences with each other and
ultimately ensure that low trans fat products become available to the customer. The
consumer should have a choice and then he can choose to go for low trans fat but if we
have a regulation, if we make information available but products do not become
available in the market, then it is a wasted effort. So, that is the most critical aspect
which we have to focus on now that the regulation is in place, and we’ll focus on that
now,”
Details are available at:
https://www.youtube.com/watch?v=lzq_Z-scOPQ&feature=youtu.be
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Interview

“INTERVIEW OF SHRI ARUN SINGHAL, CEO FSSAI
WITH NEWS24 DELHI ON SCHOOL REGULATIONS”
By News24| New Delhi | Aug 13, 2020

.
Details are available at:
https://www.youtube.com/watch?v=mTKg-cBx8-A&feature=youtu.be
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Interview

“THE MOU WITH CSIR IS JUST THE FIRST STEP
TOWARDS ENCOURAGING DIGITAL NUTRITION”
By Dr. Manbeen Chawla| September Issue, 2020
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Interview

“INTENSE EFFORTS TO BE MADE BY FSSAI TO
REGULATE AND ORGANIZE THE INDIAN FOOD
INDUSTRY”
By FMT Team| August Issue, 2020
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Details are available at: https://fmtmagazine.in/fssai/
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In The News

“FSSAI TO FINALISE REGULATIONS FOR SALE,
PROMOTION OF ‘UNHEALTHY’ PRODUCTS IN
SCHOOLS SOON”
By Meenakshi Verma Ambwani| August 16, 2020

The Food Safety and Standards Authority of India (FSSAI) will soon finalise its
regulations that will restrict sale and advertisement of food products which are high
in fat, sugar and salt (HFSS) inside school premises and within 50 metres from the
school gates.

The food safety authority had released the draft of the regulations reagrding sale of
HFSS products in November last year. Sources said that the final notification is
expected to clarify that the curbs on sale or promotion of HFSS food products will be
implemented inside school permises and “within 50 metres from the school gate in
any direction.”
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Once implemented, the new regulations will make it mandatory for companies that
market food products to children, to ensure that they depict and package food in
reasonable portion and not encourage overeating.

Push for a balanced diet
The authority could also look at getting Municipal authorities and other relevant
local authorities on-board to ensure compliance of the restrictions on sale and
advertisement of unhealthy food inside and outside school premises, sources added.
At the same time, State governments may ask schools to set up committees which
will include nutritionists and other experts for promotion of balanced diets.

As per the draft regulations, schools that are selling or catering school meals
themselves will need to get registered as Food Business Operator with the State
food safety authorities. Even catering companies that offer meals in schools will also
need to register as FBOs. In addition, it was proposed that schools will ensure
balanced diets are served in school canteens, mess and kitchens based on guidance
from “Dietary guidelines for Indians – A Manual” issued by National Institute of
Nutrition.

Eat Right Programme
FSSAI has been pushing schools to sensitise children on consumption of safe and
healthy diets through its Eat Right School Programme. Over 40,000 schools have
registered on FSSAI’s school platform and will work in collaboration with the food
safety authority to become Eat Right Schools.

In 2015, the Delhi High Court had directed FSSAI to regulate sale of junk food in
school premises after which an expert committee had submitted a report to the food
safety authority on this issue.
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In The News

“FSSAI COMPLETES NATIONWIDE QUALITY SURVEY
OF EDIBLE OILS”
By HBL Bureau| August 28, 2020

Result will be out in a month; will help step up efforts to end adulteration
The Food Safety and Standards Authority of India (FSSAI) has decided to intensify
the crackdown against the sale of adulterated edible oil with a pan-India
surveillance of both branded and unbranded products.

In a statement, the food safety authority said that a nationwide quality survey was
been carried out for the first time on August 25-27. Over 4,500 samples were
collected covering a total of 16 varieties of edible oils including mustard, coconut,
palm, olive and blended oils.
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The FSSAI said in a statement on Friday: “A comprehensive strategy for testing of
these samples through the State Food Testing Laboratories or FSSAI notified food
testing labs (including private NABL accredited) to analyse various parameters
including fatty Acid composition as well as adulteration or harmful or extraneous
substance/ chemical, has been developed. The test results are expected in a month’s
time,” the official statement added.

The samples have been drawn from hypermarkets and supermarkets and retail and
grocery stores including national and local brands. The surveillance and samples
collection exercise was undertaken by State food safety department officials, in-line
with the procedures and SOPs set down by the FSSAI.

“Various hilly and difficult terrains such as Ladakh, Arunachal Pradesh, Daman and
Diu as well as Andaman (UT) have been strategically included to be a part of this
exercise so as to represent a holistic distribution of the sample size across the
country,” the FSSAI said.

“The final survey results will help in identification of the key hot spots for
adulteration of edible oils and will strengthen efforts at the State/UT level in
devising targeted enforcement drives in the coming months,” the official statement
added.

The FSSAI said that this exercise has been undertaken to ensure availability of pure
and safe mustard and other edible vegetable oils in the country. In the past, the
FSSAI had conducted a pan-India survey to check on the quality of milk.
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In The News

“FOOD SAFETY REGULATOR CRACKS DOWN ON
ADULTERATED EDIBLE OIL”
By Rhythma Kaul| August 29, 2020

The samples were drawn from hypermarkets and supermarkets as well as retail and grocery
stores and included national and local brands

In order to crack down on adulterated edible oil in India, the country’s apex food
safety regulator—Food Safety and Standards Authority of India (FSSAI)—
commissioned a pan-India survey.

The quality survey was conducted for the first time between August 25 and 27.
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This survey covered over 4,500 samples and 16 varieties of edible oil, including
mustard, coconut, palm, olive and blended oil.

Various hilly as well as difficult terrains, including Ladakh, Arunachal Pradesh,
Daman & Diu as well as Andaman (UT), were included in this exercise so as to
ensure a holistic sample size across the country.

The samples were drawn from hypermarkets and supermarkets as well as retail and
grocery stores and included national and local brands.

“The survey was conducted by the State Food Safety department officials. At least 50
samples were collected from the metro cities—Delhi, Mumbai, Bengaluru, Chennai
and Kolkata and 6-8 samples each in cities and districts, other than the metros.
FSSAI had shared the detailed guidelines and SOPs for conducting the survey as well
as procedure of sample collection with the Commissioners of Food Safety in all
States/ UTs…” a health ministry statement read.

The final survey results will help identify the key hot spots for the adulteration of
edible oil in different parts of the country and will strengthen efforts at the state/UT
level to devise targeted enforcement drives in the next few months. The whole
exercise is aimed at ensuring the availability of pure and safe mustard and other
varieties of edible oil in the country.

“A comprehensive strategy for testing of these samples through the State Food
Testing Laboratories or FSSAI notified food testing labs (including private NABL
accredited) to analyze various parameters including Fatty Acid composition as well
as adulteration of any other oils or harmful or extraneous substance/ chemical has
been developed. The test results are expected in a month’s time,” an FSSAI
statement read.
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In The News

“‘NO-GM’ CERTIFICATE MANDATORY FOR
IMPORTED FOOD CROPS FROM JANUARY”
By Meenakshi Verma Ambwani| August 26, 2020

FSSAI issues order on 24 items even as it works on regulations for GM foods
Come January 1, 2021, importers of 24 major food crops will have to mandatorily
declare that the products are not genetically-modified and that they also have a nonGM origin.

The Food Safety and Standards Authority of India (FSSAI) has come out with this
order to ensure that only non-GM food crops come into the country.

The 24 food crops include apple, eggplant, maize, wheat, melon, pineapple, papaya,
plum, potato, rice, soyabean, sugarbeet, sugarcane, tomato, sweet pepper, squash,
flax seed, bean plum, and chicory.

Environmental groups have been complaining that imported foods often contain
genetically modified organisms (GMO).

Stricter assessments at ports
The FSSAI is in the process of framing regulations on GM foods.

While a draft regulation on that is under consideration, the latest GM order, in the
interim, is expected to tighten safety assessments of imported food crops at ports.
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In an order released on Friday, the FSSAI said: “It has been decided that every
consignment of these imported food crops shall be accompanied with a non-GMorigin-cum-GM-free certificate issued by the competent national authority of the
exporting country.”

Importers will need to declare that the product is ‘of non-GM origin, does not
contain genetically modified organism, and is also not genetically modified’.

Fresh regulations
The FSSAI order said this is being done to “ensure that only non-GM food crops are
imported into India, pending framing of regulations related to geneticallyengineered or modified” food products.

The implementation of the rule would call for extensive testing, said Kavitha
Kuruganti of the Alliance for Sustainable & Holistic Agriculture.

Will need extensive testing
“For the implementation of the order, the FSSAI needs to gear up by taking up
widespread testing and also taking the assistance of alert citizens and by acting on
complaints related to suspected GM,” Kuruganti said.

“This is a very important memo,” said agriculture expert Devinder Sharma. “It is
remarkable that the FSSAI took this decision despite pressures from strong lobby
groups. The list covers almost all major crops.” Sharma was referring to a recent
campaign by an India-US business grouping to compel Delhi to allow 5 per cent
transgenic component in agricultural commodities imported under a trade treaty.
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In The News

“‘IITGN BAGS EAT RIGHT CAMPUS AWARD FOR THE
SECOND CONSECUTIVE YEAR”
By Bureau IITGN| August 22, 2020

Continuing its commitment for ensuring food safety and promoting healthy eating,
IITGN has bagged Eat Right Campus Award with a five-star rating from the Food
Safety and Standards Authority of India (FSSAI) for the second consecutive year.
This time FSSAI has certified IITGN as the ‘Eat Right Campus’ with five-star rating
for a period of two years, i.e. up to August 14, 2022; after third party auditing by
DNV GL Business Assurance India Pvt Ltd (DNVGL). The audit is done based on a
checklist of following five parameters: a) Compliance to food safety and hygiene; b)
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Healthy diets; c) Food waste management; d) Promotion of local and seasonal foods
on campus; and e) Promotion and awareness on food safety and healthy diets in and
around campus.
IITGN ensures strict compliance of all food standards and safety guidelines in each
of its mess, food joints and canteens on the campus. Both student mess and all the
food joints on campus are licensed by FSSAI, and their food handlers are trained
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periodically by the Food Safety Awareness and Training Organization (FSATO), an
empanelled training partner of FSSAI. As the COVID-19 pandemic hit the country,
IITGN took all precautionary steps to ensure adherence to safety measures and
social distance by everyone in the mess and the food joints.
We are a residential campus, and IITGN campus is home to our students, our entire
community, and also the visitors. And hence, we make best efforts that all our food
joints provide with nutritious, wholesome and safe food, just what mothers try for their
children. ‘Eat Right Campus’ recognition by FSSAI for the second consecutive year will
be a strong encouragement to all the staff and vendors of our food joints and will
strengthen our efforts to ensure healthy eating practices for the campus community.
Sudhir Jain
Director, IITGN

Dedicating this award to the teamwork of all the stakeholders, Prof Sivapriya
Kirubakaran, Associate Professor, Chemistry, and Warden, Mess and Eateries, IITGN
said, “This achievement of the Institute not only gives each one of us a sense of
fulfilment but it also reflects on our sustained “Teamwork”. This is a result of dedicated
efforts by all the stakeholders, including mess contractors, eateries in the hostel and
academic area, their employees, housekeeping services, our Green Office, the IWD
team, our students, faculty and staff members, who have been contributing in many
ways to sustain high-quality services at all eating joints of the campus.”
EAT RIGHT CAMPUS INITIATIVES BY IITGN:
IITGN ensures high standards for the quality of food served at its dining halls and
other eating joints. Appropriate measures are taken to maintain cleanliness and
hygiene. All the food joints on campus have valid FSSAI license. The Institute focuses
on healthy food habits; the menu served in the mess is tailored every month by the
student mess council for a balanced diet that provides the body with essential
nutrition. Besides, all the food joints use fortified foods (+F) such as double fortified
Salt, Rice, Wheat Flour, Oil and Milk, to further enhance the food nutrition.
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IITGN also promotes local and seasonal foods by inclusion of such vegetables and
fruit items in the monthly menu. The food waste is sent to the in-house biogas plant
to make manure. The mess committee regularly conducts awareness programs to
reduce food wastage. A notice board outside both the dining halls displays the
amount of daily food wastage to create a sense of responsibility among the
community.
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In The News

“DR HARSH VARDHAN PRESIDES OVER ONLINE
ORIENTATION WORKSHOP HELD BY FSSAI”
By Devdiscourse News Desk| August 19, 2020

The ‘Eat Right India’ movement initiated by FSSAI under the aegis of Ministry
of Health & Family Welfare has been creating awareness amongst the people
about safe, healthy and sustainable dietary habits.
Dr Harsh Vardhan, Union Minister of Health and Family Welfare presided over an
online orientation workshop organised by the Food Safety and Standards Authority
of India (FSSAI) as part of its Eat Right Challenge. He also launched FSSAI's 'Eat
Right India' Handbook and the website eatrightindia.gov.in to help various
stakeholders scale-up 'Eat Right India' initiatives across the country. Shri Ashwini
Kumar Choubey, Minister of State for Health & Family Welfare was also present.
The 'Eat Right India' movement initiated by FSSAI under the aegis of Ministry of
Health & Family Welfare has been creating awareness amongst the people about
safe, healthy and sustainable dietary habits. To achieve this end and to convert the
program into a people's movement, FSSAI recently announced the Eat Right
Challenge, an annual competition for 197 Districts and Cities in a unique way to
strengthen the food safety and regulatory environment, build awareness among the
consumers and urge them to make better food choices. The Food Safety
Commissioners and district officials such as District Magistrates and Designated
Officers of the cities also joined in the online workshop.
Releasing the 'Eat Right Handbook', a useful reference guide for officials to adopt
and scale-up Eat Right India (ERI) initiatives in their respective jurisdictions, Dr
Harsh Vardhan said, "Food is not only about hunger or taste but about health and
nourishment. The workshop is unique in that it brings big restaurant chefs to
roadside eatery owners under the same umbrella to achieve a single goal."
Addressing the officials of the 197 cities and districts present, he highlighted the
pressing need for the campaign. He stated that of the 135 crore people inhabiting
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India "196 million are victims of chronic hunger while another 180 million suffer
from obesity. 47 million children have stunted growth while another 25 million are
wasted. 500 million are deficient in micro-nutrients and 100 million suffer from
food-borne diseases." This movement will sharpen our focus towards prioritising
food, nutrition and awareness about our eating and dietary habits to prevent and
address these challenges, he added. This will also bring into sharper focus the
problem of food wastage and disposal of food.
Reminding everyone present of Prime Minister's commitment of creating a New
India by its 75th year of independence in 2022, the Union Health Minister said, "The
Prime Minister initiated Swachh Bharat Abhiyaan on the 2nd of October, 2014 to rid
the country of diseases arising out of poor sanitation. Through the Jal Jeevan Mission
aims to provide potable piped water which will aid in the prevention of waterborne
illness in the country while the Ujjwala Yojana provides access to clean fuels to
tackle smoke and lung diseases." Highlighting the importance of Poshan Abhiyaan,
Anaemia Mukt Bharat and Fit India movement, he added that they are "cornerstones
of Prime Minister's New India by 2022." The main focus of the Ayushman Bharat
Health & Wellness centres is on preventive, positive and promotive health, the
Minister stated. The HWCs form an integral component of the Prime Minister's
vision of a healthy India, he added.
Dr Harsh Vardhan further spoke of the key role played by healthy food and nutrition
in combating morbidity. Stating that diet helps in building one's resilience and
immunity towards various kinds of diseases, he emphasised "61.8% deaths from
non-communicable like diabetes, hypertension, cardiovascular complications etc.,
are directly or indirectly related to a faulty diet. Even communicable diseases like
tuberculosis disproportionately affect people who are undernourished. People of
the same household have been showing different responses to COVID based on their
immunity acquired through nutrition."
Shri Ashwini Kumar Choubey highlighted "the role of age-old wisdom and
traditional Ayurveda in guiding people to right eating practices by categorizing food
based on the effect they had on the body." Quoting from the Bhagwadgita and the
Upnishads, he emphasized upon the role of traditional eating habits and plant-based
food. He asserted that the amalgamation of healthy eating habits and active physical
activity will lead to a better and healthy India.
Ms Rita Teaotia, Chairperson, FSSAI and Shri ArunSinghal, CEO, FSSAI were also
digitally present at the occasion.
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Press Release dated 28th August 2020 regarding FSSAI launches drive
against Adulteration in the Edible Oil [0.61 MB] [Uploaded on : 2808-2020]
Press Release dated 19th August 2020 regarding FSSAI announces
the Eat Right Challenge to strengthen Food Safety in the States
Press Release
Press Release dated 07th August 2020 related to MoU between FSSAI
and CSIR & announcement of Food Safety Vision Prize by Rockefeller
Foundation [0.7 MB] [Uploaded on : 07-08-2020]
Details are available at: https://www.fssai.gov.in/press-note.php
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